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(2011) 03 KL CK 0237

In the High Court Of Kerala

Case No : Writ Petition (C) . No. 2220 of 2011 (B)

Limna U.R. APPELLANT

Vs

The Institute of Human Resources RESPONDENT

Date of Decision : 25-03-2011

Acts Referred:

Citation : (2011) 03 KL CK 0237

Hon'ble Judges : T.R. Ramachandran Nair, J

Bench : Single Bench

Advocate : Babu Karukapadath, for the Appellant; M.K. Chandramohan Das, SC, 
IHRD, for the Respondent

Final Decision : Dismissed

Judgement

T.R. Ramachandran Nair, J.—The Petitioner was a claimant for the post of
Librarian Grade IV under the Respondent. The Petitioner was successful in the
test and interview and was included as serial No. 39 in the main list. The prayer
this writ petition is for a direction to the Respondent to advise the Petitioner in
any one of the available post of Librarian Grade IV in the Respondent
Organisation.

2. A counter affidavit has been filed by the Respondent. Therein, it is pointed out
that even though there were 37 vacancies of Librarian Grade IV at the time of
invitation of application for the post, IHRD could fill up only 25 vacancies due to
financial crisis. It is further pointed out that 9 NJD vacancies are sought to be
from the existing rank list. It is submitted by the learned Standing Counsel for
the IHRD that all the 9 candidates have now joined and the claim of the
Petitioner for appointment will be considered when vacancy the arises in the near
future.

Recording the above submission, the writ petition is closed. No costs.
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